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NEW DELHI
C. P. NO. 48(ND)16
CA. NO.
CORAM:
PRESENT: SH. R.VARDHARAJAN SMT. INA MALHOTRA
HON'BLE MEMBER (J) HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 18.07.2016 AT 02.00 P.M

NAME OF THE COMPANY: M/s. Sh. Anish Kumar V/s. M/s. Friends Flight Fares Pvt. Ltd. &
Ors,

SECTION OF THE COMPANIES ACT: 397/398

SNO.  NAME T =
| | ANGT PeagA ADUoCATE PETI T sl (ﬁr/fﬂ
L. Shomles leom s I, P R %perdent NS
21 QQM I'rL'g 5 A o
> YEET Kumﬂ{ A Q\ﬂ.ﬁ. L’”"Ck"1'4 \Eg'j
ORDER
Ld. Counsel for the petiti % - .
i b petitioner prays one week's time to file rejoinder. Let the
2z Matter is adjourned on 25.07.2016 at 10.30 a.m. S 0/ }
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200P.M. At this stage, Mr. Ranjeet Kumar and Mr. Shank
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behalf of the Respondents and have 4 umar, appeared on

n apprised of the proceedings.



